1635 Written Answers {31 MAR, 1967} to Questions 1636
STATEMENT
Category of Extra Departmental Consolidated allowance Depart- Pav
agents mental scale
Min. Max. emplyee Rs.
Rs. Rs.
Branch Postmaster . . 25 47 BP.M. 135—4—I155(8.G.)
10§—3—135 (Ordy.
Grade)
Sub-Postmaster . 52 72 S.P.M.  Depends on the status
of the ofice. Maybe
in the clericalscale,
LSGor H.S.G:—
Cerical scale 110/240
LSG 210320
HSG 335/425
Mail Coarrier (Runner) . . 20 42 Runner 70/85
Delivery Agentr . . . . 20 42 Postman 75195
Packer . . . . 20 42 Packer 70/8s
Letter Box Peons . . . 20 42 Letter Box
Peon 78/85
Stamp Vendor . . . 32 47 Stamp Vendor 75/95
Chowkidar , . . . . 20 42 Chowkidar 70/85
Messenger LT . . 20 42 Messenger 70/85
Boy Messenger . . . 20 42 Boy Messenger 5560
Boy Peon . . . . 20 42 BoyPeon 55/62
NOTE i— (@) The Extra Dzoartmental empoloysess g2t an ad hoc increase as Pallrws w.a.f.

1-8-66 in addition to the consolidated allowapnce mentioned above :—

ED SPMs, Sorters and SRCs

Others

Rs. 20'50 p.m.
Rs. 15°50 p.m.

() The departmental e mployees get a dearness allowance at the follo ving rates from

1-8-66

Below 110 . .
110 to 149 . .
150 to 209 . .
2I0 to 399 . .
400 to 999

. . Rs. 47/- p.m.
. . . . Rs. 70/- p.m.
. . Rs. 93/- p.m.
. . . . Rs. 110/- p.m.
. . . . Rs. 120/- p.m.

(¢) The departmental employees also get HRA/CCA depending upon pay and lozalit.
The E.D. employees get Rs. 3-00 p.m. if they are working 1n classfied cities,
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+[ALLEGED CONNECTION OF SHRI ATULYA
GHOSH WITH PAK AGENTS

173. SHRI V. M. CHORDIA: Will
the Minister of HOME AFFAIRS be
pleased to state:

(a) whether a note has been re-
ceived by the Central Government
from the Government of West Bengal
regarding alleged connection of Shri
Atulya Ghosh with Pak agents; and

(b) if so, whether the Central Gov-
ernment have replied to that note?)

t{ ] English translation.
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1[THE MINISTER OF STATE IN
I'HE MINISTRY OF HOME AFFAIRS
(SHRI VIDYA CHARAN SHUKLA):
(a) and (b) A statement js attached.

STATEMENT

The Government of West Bengal
have not sent any note to the Central
Government regarding any alleged

$[ 1 English translation.

[RAJYA SABHA]

to Questions 1633

| connection of Shri Atulya Ghosh with
Pak agents. The State Government
had, however, sought the views of the
Central Government as to whether ac-
tion could be taken under Rule 41 of
the Defence of India Rules, 1962, in
connection with a pamphlet which
contained photostat copy of a letter
alleged to have been written by the
Pakistan High Commissioner in India
to the Foreign Minister of Pakisten.
It came to the notice of the State Gov-
ernment on the eve of the General
Elections. The pamphlet, which bears
no name of its printer or publisher,
and which has been described by the
Pakistan High Commission as forgery
sought to create the impression that
Shri Atulya Ghosh is a paid agent of
Pakistan. Since Government’s policy
is to restrict the use of the Defence
of India Rules outside certain borde-
areas, to the purposes connected with
national security, the State Govern-
ment was advised not to make use of
the Defence of India Rules in connec-
tion with the pamphlet.]

.

STARTING OF COOPERATIVE  TRADIMG
CompaNy 1N CAR NICOBAR ISLANDS

174. SARI P. K. KUMARAN: W!ll
the Minister of HOME AFFAIRS be
pleased to state:

(a) whether there is any proposi
under Government’s consideration o
start a Cooperative Trading Company
in the Car Nicobar Islands; and

(b) if so, by when the Cooperative
Trading Company will be started?

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AFFAIRS
(SHRI VIDYA CHARAN SHUKLA):
(a) and (b) The Car Nicobar Trade
is at present done by Car  Nicobar
Trading Co. The question that this
trade should be handled by the Car
Nicobarese themselves so that the tri-
bal get the maximum ecOonomic ad-
vantage has been under consideration.
Government have offered their fullest
assistance to the tribals to take over
this trade ag soon as possible.




